Name of the corporate debtor:

Annexure-1

Ramnath Housing Private Limited; Date of commencement of CIRP: 16.12.2025 and order received/communicated on 20.12.2025; List of creditors as on: 06.01.2026

List of secured financial creditors belonging to any class of creditors (Amount in )

Details of claim received

Details of claim admitted

Al t of tual . . .
SL. Name of Amount of Amount covered by . _ ) Amount of dume(;urtlh; rzzy ,:; uszta Amount of claim [ Amount of claim | Remarks, if
No. creditor | Dateof Amount claimed claim Nature of claim security Amount covered | Whether % of voting share in | ¢ oninoent claim ’ v not admitted | under verification any
receipt admitted interest by guarantee | related party? CoC off
NIL
Annexure-2
Name of the corporate debtor: Ramnath Housing Private Limited ; Date of commencement of CIRP: 16.12.2025 order received/communicated on 20.12.2025; List of creditors as on: 06.01.2026
List of unsecured financial creditors belonging to any class of creditors (Amount in )
Details of claim Details of claim admitted
SL. Name of Wheth ?omn?ilrllntegtf glr?ezu?;;f;;ly :; ust:tal Amount of claim not | Amount of claim Remarks. if an
No. creditor Date of Amount Amount of claim . Amount covered by e o/ of voting share in 8 ’ Y admitted under verification ? Y
. . . Nature of claim related claim off
receipt claimed admitted guarantee party? CoC

NIL




	Table 2

